
Earth Garcia Buildcon Pvt. Ltd.

S.No. Details of Operational creditor Principal claimed Interest/penalty claimed

1
- GNIDA Claim 84,63,45,272 54,16,54,728

Total 85,20,20,432 56,21,54,855

2

The claim of GNIDA is filed against land owning company "Connoisseur Infrabuild Pvt. Ltd. However, pursuant to order passed by Supreme Court on 5th May 
2026 and subject to admission of Corporate Debtor as co-developer, Earth Gracia Buildcon Pvt. Ltd. has admited this as contingent liability to pay land dues.

Income Tax 56,75,160 2,05,00,127



Total amount claimed Admitted / contingent claim 

1,38,80,00,000 77,21,61,085

1,41,41,75,287 77,78,36,245

56,75,1602,61,75,287

The claim of GNIDA is filed against land owning company "Connoisseur Infrabuild Pvt. Ltd. However, pursuant to order passed by Supreme Court on 5th May 
2026 and subject to admission of Corporate Debtor as co-developer, Earth Gracia Buildcon Pvt. Ltd. has admited this as contingent liability to pay land dues.


